7 Oral Answers,

. THE DEPUTY CHAIRMAN: Dr.
Najma Heptulla,

DR. (SHRIMATI) NAJMA HEP-
TULLA: Madam, the question which
I wanted to put has already been
asked by Mr. Jadhav,

THE DEPUTY CHAIRMAN: Qies-
tion No. 102,

Manufacture of passenger cars with
foreign collaboration

*102. SHRI SHANTI TYAGI: Wil
‘the Minister of INDUSTRY be plea-
aed to state:

(a) whether the tore:gn collabora-
tHon in the manufacture of passen-
ger cars in the country is being con-
sidered by Government; and

(b) if so, what are the reasons
¥aerefor and the details thereof?
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THE MINISTER OF STATR IN
THE DEPARTMENT OF INDUS-
TRIAL DEVELOPMENT IN THE
MINISTRY OF INDUSTRY (SHRI
M. ARUNACHALAM): (a) and (b) A
statement is laid on the Table of the
House.

Statement

(a) and (b) Governmens have re-
ceived 18 proposals for the manufac-
ture of passenger.cars out of which
16 proposals are with Foreign Colle-
boration, 'The names of the appli-
cants and the proposed collaborators
are given in the attached annexure
(See below)., These proposals are
currently pending and will be consi-
dered in the light of the new automo-
bile policy being evolved by the Gav-
ernment o B

.

Annexure

Thie details of proposals received for the manufacture of passenger cars with foreign collaboration
are as under

- 8l.  Name of Indian Company
. No.

Name of Collaborator

1 Mys. Premier” Automobiles Ltd., Bombay
2 Mys. Escorts Ltd., New Delhi

3 Mys. Kerala Commercial Vehicles, Trivan-

drum

M/s. TRLCO, Bombay

Mys. Gujarat Ind. Dev., Corpn., Ahmedabad

M

=

3. Hindustan Motors Ltd,, Calcutta

Shri P.K. Aggarwal, Bombay
" 8hri T.v. Reddy, Hyderabad
10 Mis Vamg Motor Wagons, Hyderabad
11 Mrs. Nirlep Kaur, Chandigarh
112' ‘M/s. Asian Vehicles Ltd., New Delhi
13 Mys. Sikkim Lada Lid,, Gangtok

14 Mys. Bajaj Tempo Ltd., Pune.
15 Shri Raunaq Singh, New Delhi.

16 Punjab State Industrlal Development Corpn.

Chandigarh),

-_— - —

4
5
6
7 M/s Mahindra & Mahindra Ltd., Bombay
8
9

Mys. Niss;m Motor Co., Japan
Mys. Citron Automobiles, France
My/s. Fiat, Ttaly

M/s. Honda Mofor Co., Japan

Mys. Joanneau SA, France

My/s. Isuzu Motor Co., Japan

M/s. Automobile Peougeot, France

AL ;\utoexporf Promashexport, U.S.S.R.
M/s. Fiat, Italy i

M/s. Voivo car, Holland

M/s. Autoexport, U.S.S.R.

Mj/s Atutoexport, US.S R.

Mjs. Autoexport Promashexport, U.S.S.R.

M/s. Daihatsu Motor Co., Japan
M/s. BMW, West Germany
Foreign Collaborator not identified.
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SHRI M. ARUNACHALAM:
Madam, as far as Maruti is concern-
ed, the cost of production has In-
creased. Therefore, we are forced to
increase the price. As far as private
sector car cost price is concerned, I
don't think it is less than the Maruti
car except Dolphin which they are
manufacturing in Bangalore.
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THE MINISTER OF INDUSTRY
(SHRI J. VENGAL RAO): Madam,
because of foreign exchange cons-
traints we have not yet taken any
policy decision about a new automo-
bile policy:

SHRI KAPIL VERMA: Madam, I
want 1o know what will be the per-
centage of foreign parts in the vehi-
cles which they propose to manufac-
ture and by what time all the parts
would become indigenous, that is to
gay, all the equipment will become
¥ndian. In my opinion, there should
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be more stress on more eficient pub-
lic transport system because of the
high cost of petrol and other things.
Is the Government thinking of a new
automobile policy of manufacturing
smal]l buses which ean take groups
of passengers from locality to loca-
lity? And it is a diffieult problem
for the people in Delhi,

SHRI J. VENGAL RAO: There is

no such proposal before the Govern-
ment.

SHRI JASWANT SINGH: Madem
Deputy Chairman, when formulating
the automobile policy did the Gov-
ernment take into account the absorp-
tion capacity of the Indian road for

-that automobile policy? And if it
"did take that into account, does ¢hs

Government consider the present
congestion on Indian roads as e sue-
cess of that automobile policy or 4
fallure? .

SHRI M. ARUNACHALAM:
Madam, when we are formuleting
the new automobile policy, we have
to take into. account the fuel avali-.
ability, road conditions, availability
of other modes of transport, efficien~
¢y of public transport system, rum.
ning and maintenance cost of vehie
cles, etc. Foreign collaborationg fo¥
the manufacture of automobiles Iin-
volve an outgo of foreign exchanie
on account of capital equipment, im-
port of components, payment of teck-
nica] know-how, etc. Therefore, we
have to ‘take into account the full Im.
plications of the foreign exchange ré-
quirements which would be very
heavy. Since the last two years, tho
country has been facing an unprece
dented drought and has alsp the
problem of foreign exchange cons-
traints... (Interruption) Due ‘-
thesa constrainty it has not be
possible to take any final view ax
the automobile policy.

THE MINISTER OF ENERGY

"AND THr MINISTER OF COM-

MUNICATIONS (SHRI VASANYT
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SATHE)y He is replying to the ear-
~lier q_t;e,qtmn also

SHRTI M. ARUNACHALAM: The
spoints which you have riiged will
“pacgonsidbred whén we take 3 final
decxsxon n the matter

SHRI JASWANT SINGH; Tha Mii-
nister ‘has stated that an automobile
-policy exjsts, In accordance “with
that automobile pohcy the Tndlan
roadg are now suffering either a con-
gestion or a lack of congestion.
Therefore if they are suffering from
'coﬁ"géﬁtmﬁ 1 wan’c to krow from the
C'roverrment" ydoes the Gdvernment
treat the praent tongestion on Indian
“¥o¥ds- 69 ah index of ity suvcess, as
i SNtREsy of ita pohcy, or a failure
ot fﬁs policy?

SHRI J. VENGAL BAQ: Madam,
-ifi® 1987 the Govérnment has gbven
“permissoiy for manufacture of four
car:, ohe ig Premier Automobiles
Limited, snother ;s Hindustan Motors,
ehothef s Maroti Udyag Limited and
Bﬁmdard Motors

- v

THE pEPUTY CHAIRMAN
hon. Member wants ta know w‘hether
the_congestion on the roads you treat
45 8 guccesy of your policy or as a
fmlure of your polmy

SH,M I VENGAL R,AO {\r.,ccord-
ing to the- Seventh ‘glan projection,

Madam,. every year. have _to pro-
duceon Jakh... . .

EaalT: by ISR Sy iont -~

s I.)p U Y MAN There-

L 1T
.for%@a_ 43 _guccggs gt yaur po‘hcy
“fémi’i 3. v'm\qm: RAO; Yes.

' THE_ ﬁmiUTY cﬁnmmm - Al
rlght - T s A

'%HRI V‘ISH'WA BA‘NDHU GUPTA
Medariy "Depitly “Chaitman, - the Gov-
érniAREE fave been -comsidering: colla-
borationg in ca¥; whiéh -are run on
petrol, whether with_ private or pub-
tle ‘gé6tor ~“manufacturers. I would
“Telto Ehow fromm the hon. Minister
VHeTHAF, in View of the very -high
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prices of even thae smaller cars, he
would consxder going into - research
and delepment of an electnc car or
solar car, at least for those ¢ities
where the demand for this’ particdlar
car would be g good one, in terms of
less use of petral and petraleum pro-.
ducts. * Would he considey private eol-
laborations or- research amd develop-
rent for a golar or an electric car?

SHR] J. VENGAL RAO: The ques-
tion does not relate to sOIar aor eélec-
tric cars, The question is gifferent.

SHRI YASWANT SINHA ‘Madam
Deputy Chairman, js the Minjster
aware of the fact that a national trans.
port policy committee hag gone into
the whole question of the tranzport
Dolicy, that this. Government should
f‘ollow ang that thig “Fepor “under
chgxrma oi' the ex-Cabmet
egriarLy éhnrg Pande, had been
sybm:ltted to tl}e vemmgnt some-
time in 1an That was consxdered
by the Governme_nt an&i it was ap-
Provde by all the concerned depatt-
menty and qn the hasls of. t.hose re.
commendations the Government has
adopted a nationa). transport policy.
Now for 40 years wg have carried on
with gome transport pohcy Vamous
committees ha¥e made variols sug-
gestions and recommendations. Now
at thig point of time for the Minisfer
to take shelter on the plea that 5 new
automobile transport policy is being
framed, and that all the questions in. *
Sluding the queshong which my col-
-league, Mr. Jaswant Slngh raised, will
-he dec,\ded in the neW-
policy. is. I think, a very very lame
excuse. Will the Mlmster kmdly ans
wer what exactly has beeh done to
imptove public transpori? Ts the Mi.

-nister aware for instance that we had

not been marnufacturmg buses in this

f;country %ut we jist built bug bodies
on truck’ chagéis &1d if thds be s0.

what a;;'e we going to do to Imprdve
,pu};hc irafispott gstéad of jimt " ex-
ffnd{ng the” fuffiffacture ot “pasen
% :

r car?
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SHRI J. VENGAI, RAO: Madam,

the question here is about the manufac. {

ture of passenger carg with foreign
collaboration and he is asking about
public transport. How can' T gnswer?

SHR[ YASWANT SINHA; Madam,
he is totally evading to answer the
question. You mugt ask_him to ans-
wer the question which is connected.

THHE DEPUTY CHATRMAN: He
sayg it ig not related fo the main
question.

SHRI JAGESH DESAI: Madam, the
Government policy is to conserve for.
eign exchange. I would like to know!
from the hon. Minister whether when
they sanction new ventures, they will
lay down & condition that the cars
manufactured should be 'ofily such
which can be run on diesel. Diesel
gives more kilcmeters compared to
petrol, and it is cheaper. Part (b)
is out of these 168 applications, one or
two may be from the public “sector,
that i one Punjab State Industrial
Development Corporation, Chandigarh
. angd the other Gujarat State Tndustri-
a] Development Corporation, Ahmeda.
bad, and I woulq like to know whether
the Government will give preference
to them for their new projec

SHRI J. VENGAL RAO; There are

16 applications which are pending be-

foré the Government and we have .

not yet taken a decision and it will
be done at the appropriate time.

SHRI V. NARAYANASAMY: He
askeg about the diesel car.

SHRI JAGESH DESAI: Govern-
men{ must be clear in ity mind. They

should- réply fo the question.” It is
about conservation of - foreign ex-
change, ’

SHRI J. VENGAL RAO: At the
time of taking a decision, we shall
consider these points.

SHRI GHULAM RASOOL MATTO:
‘While replying tp the question, the
hen. Minigtay stated that these pro.
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posals are currently pending and will
VS con51dered 1n ‘the light of the new
autqmoblle po‘xcy that wil] be eyolv-
ed by the Government. Wijlll the hon.
Mijnister reply to me on three speci-
fic points with regard to evolution of
this policy by the Government, and
these points are (a) that licence will
not -be_given to those :who already
have such undertakings in the coun-
‘try so that monopoly is not created;

(b) that ag per the demang of the
people, the car should: be one that

can be afforded by the people, and

this will- be kept in mind; and (e)
whosoever offers to utilise
maximum indigenous components,
will be considered in this policy.
These gre the three. ;adors and I
would like the hoh. Minister to react

‘with regard to fo’rmulatxon of the new

policy.

SHRI J. VENGAL RAO: At the

timie of taking a decision, thege will
'be certamly consniered” T

sﬁaﬂa‘wm'ﬁm’t T Syavmafa
wErE, & et wEew & S
wgmgfaewfaﬂﬁnﬂ%fmmw
T Ja 9T THFT Fawior FT @wd
& ov 7 F wwd § oo Padely mar
* AT FIGFT AAY & Y Frad wfima w9y
W'T’:I‘ﬁ'&ﬁ%"(@%?ﬂ'%fﬁﬁwﬁ'l DS
A & qaTw § fomer & wwe svgAr

§' I+

SHRI J. VENGAL RAO I wxll read
the list of dpplications pénding hefore
the Government.. (Inte'rruptwnb)

SHRI M. ARUNACHALAM: I will
answer it. We are very particular that
foreign exchange hag to be preserved,
Generally, proposal for 1mport content
not exceeding 60 per cent in the first
year and 45 per cent in the second
year is accepted in the four-wheeler
sector, and for two-wheeler sector,
import content in the ﬁrst year is 40
per cent and in the second year it is
30 per cent. And they have to indige-

e

nise the entire gector within five years,
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SHRI SITARAM KESRI: My
question is whether the Government
is in a position to manufacture with-
out the involvement of foreign ex-
change- or not. -

SHRI' J. VENGAL RAOC- There is
no question of Government manufae-
turing tht cars. All these are applica-
tions from private parties which are
pending. .» (Interruptions) . Maruti
Udyog is a public sector unit and
even today, the indigenisation is 67
per cent. By the endg of the Seventh
Plan, it will go upto about 87 per
cent and only about 15-20 per cent
will be import content,

Funetioning of IDPyL,

*103. SHRI RAJNI RANJAN SAHU:
Will the Minister of INDUSTRY be
p}eaqed to state:

.(a) whether his attention has been
drawn to the news item which appear-
ed in the ‘Economic Times' on the 30th
March, 1988 under the heading of
“COPU FOR WHITE PAPER ON
IDPL".

(b) if so, the names of bulk drugs
_permitted to IDPL.  for production

where utilisation capacity is less than .

70 per cent along with licenced in-
stalled capacity of each and produc-
tion during the-last three years, year—
wise; -1

(¢) nameg of drugs for which IDPL
obtained foreign technology along
with fullr details of each;

“-(d) whether it is a fact that IDPL
has increased the prices of a number
of bulk drugs and formulations;

(e) if so, the names of those drugs
and formulationg along-with earlier
price, present price and the percen-
tage change in each case;

(f) whether it is a fact that IDPL
g mcurrmg heavy losses, and

(g) lf so, what are the details there-
of?
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THE MINISTER OF INDUSTRY
(SHRI J. VENGAIL, RAO): (a) to (8)
A statement is- laid on the Table of
the House.

Statemeny
(a) Yes, Madam,

(b) Details are given in Statement-
I. [See Appendix CXLVI, Annexure
No. 24]

(c) Details are given in Statement-
II. [See Appendix CXLVI, Annexure .,
No. 25 ]

(d) Yes, Madam.

(e) Details are given in Statement-
III. [See Appendix CXLVI, Annexure
No. 26]

(f) and (g) The losses incurred by
IDPL during the years 1985-86, 1986-
87 and 1987-88 are as under:

(Rs, in Crores)

Year ' Net loss
198586 . . . . . 32.2t
1986-87 . . . . . 50.80

1987-88 , . . " . 28,0t
(provisional) - -

SHRI RAJNI RANJAN SAHU: Ma-
dam, my supplementary arises out of
the answer given by the hon. Minister,
Myself and my colleagues in Parlia-
ment tried to help the hon. Minister
to come out of the bureaucratic way
of thinking so that the policy of the
Government can be imblemented pro-
perly, But all our efforts went in vain
so much so that our letters are not
even being replied by the hon, Minis-
ter.

Madam, formerly, matters relating
to the Drug Price Control Order and
IDPL, were discussed in Parliamment
only. Now, these are belng discumsed



